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Awarding of confracis without calling
Tenders/Quotations

2951. PROF, VIJYA KUMAR
MALHOTRA: Will the Minister of
RAILWAYS be pleaased to state:

(a) the number of contracts award:
ed durng 1992, 1993 and 1994 without
calling for quotations|tenders, Zone-
wise;

(b) what are the reasons therefor;

(c) whether there is any  propo-
sal to enquirs into the irregularities
that were committed; and

(d) if not what
therefor?

are the reasons
-~

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI K. C. LENKA): (a) Nil.

(b) to (d) Do noy arise.



